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Adult Education Centre. In Andhra 
Pradesb 

130. SHRI P. RAJAGOPAL NAIDU: 
Will the Minister of EDUCATION, 

SOCIAL WELFARE AND CULTuRE 
be pleased to state: 

(a) whether adult education centres 
have started in Andhra Pradesh; 

(b) the number of those started in 
Chittoor District; and 

(c) the number of centres workinl 
out of those started? 

THE MINISTER OF STATE IN 
THE MINISTRY OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(SHRIMATI RENUKA DEVI BARA-
KATAKI): (a) to (c). The informa-
tion has been called for from the State 
Government and will be laid on the 
table of the House in due course. 

Misuse of a Plot of Land in Shantl-
aiketan Colony, New Delbi 

131. SHRI JANARDHANA POO-
JARY: Will the Minister of WORKS 
AND HOUSING AND SUPPLY AND 
REHABILITATION be pleased to 
state: 




